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[®T. &, IT/AEATad/d.3.59./443599200-9T1-15]
T YT, T TATEAE ATt (i)

MINISTRY OF RAILWAYS
[North Western Railway (Construction Organization)]
NOTIFICATION
Jaipur, the 15th May, 2025

S.0. 2201(E).—Whereas by the notification of the Government of India, in the Ministry of Railways (North
Western Railway, Construction organisation), Notification number S.O. 988(E) dated 25 february, 2025 published in
Gazette of India, Extraordinary, Part I, Section-3, Sub section (ii) (hereinafter referred to as the said notification), under
sub section (i) of section 20A 20A of the Railways (Amendment) Act, 2008 (11 of 2008) (hereinafter referred to as the
said Act), the Central Government declares its intention to acquire the land specified in the schedule annexed to the said
notification for the purpose of execution, maintenance, management and operation of Special Railway Project, namely

“Churu-Sadulpur (57.82km) Doubling project in District Churu in the state of Rajasthan”.

And, whereas, the substance of the said notification were published in daily local newspapers “Rajasthan

Patrika” and “Danik Bhaskar” dated 09 March , 2025 under sub-section (4) of section 20A of the said act;

And whereas, objections received within the stipulated time period were resolved by Competent Authority and

accordingly.

And, whereas, in pursuance of sub-section (1) of section 20E of the said Act, the competent authority has

submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority, and in exercise of the powers
conferred by sub-section (1) of section 20E of the said Act, the Central Government hereby declare that the lands

specified in the schedule annexed here to shall be acquired for the aforesaid purpose;

And, further, in pursuance of sub-section (2) of section 20E of the said Act, The Central Government herby declares
that on publication of the notification in the official Gazette, the land specified in the schedule annexed hereto shall vest

absolutely in the Central Government free from all encumbrances
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SCHEDULE

Brief description of the land to be acquired, with or without structure, for the special Railway Project, namely, Churu-Sadulpur
Doubling Project(For Churu sub Division) in the state of Rajasthan.

District —Churu

S.No

Name
of the
Tehsil

Name
of the
Village

Survey/
Khasra
NO

Type of
Land

Nature
of land

Area
(in
Hect)

Area to
be
acquired
(in Hect)

Name of Land owner/ interested
Person

Churu

Churu

795

Government

Barani

9.7631

2.202825

1. Kumari Mahima D/O Ramlal Caste
Jat, Plot No 43, Area 185.80 meter
square, Ambedkar Nagar Sector-2
Churu.

2.Rohitash kumar Rasganiya S/O
Ramavtar Rasganiya Resident
Dursanchar Vibhag Teh & District
Churu.

Plot No 258 C, Area 185.80 meter
square, Plot No 258 D , Area 185.80
meter square, Plot No 258 E,
Area 185.80 meter square,
Ambedkar Nagar Sector-2 Churu
3.Smt urmila W/o Sawarmal Sharma
Resindent Malag ka kamara tehshil
and district Churu Ambedkar nagar
sector 02 plot No 51Areal85.80 meter
square

4. Manoj kumar Fagediya S/O
Banwari lal fagariya Plot no 52 ,Area
325.15 meter square pooniysnh
coloney  churu  district  churu
5. Mohan lal S/O Malaram Plot No 53
,Area 185.80 meter square, Plot No-
53A ,Area 74.315 meter square dhani
burdkan tahsil malsisar JhunJhunu

Churu

Dadhar

975/85

Private

Barani

6.0576

0.0631375

1. Sarbti W/O Rameshwar Full part,
Caste Jat, Resident Buntiya Account
Holder

Churu

Sirsala

203

Private

Barani

4.793

0.337475

1. Kanta D/O Dayanand Share 1/18
Caste Jat, Resident Sirsla Account
Holder

2. Chandkori W/O Dayanand Share
1/18 Caste Jat, Resident Sirsla
Account Holder
3. Durga D/O Bhaguram Share 1/6
Caste Jat, Resident Sirsla Account
Holder

4. Mahesh kumar S/O Dayanand
Share 1/18 Caste Jat, Resident Sirsla
Account Holder
5. Mohri W/O Bhaguram Share 1/6
Caste Jat, Resident Sirsla Account
Holder

6. Vimla D/O Bhaguram Share 1/6
Caste Jat, Resident Sirsla Account
Holder

7. Sanwarmal S/O Bhaguram Share
1/6 Caste Jat, Resident Sirsla Account
Holder

8. Hanuman S/O Bhaguram Share 1/6
Caste Jat, Resident Sirsla Account
Holder

Churu

Sirsala

724/
147

Government

Gai.
Mu.
Abadi

26.0263

0.335925

Gram Panchayat Sirsla, Full Part
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1. GOPI RAM S/O MOHAN RAM
Share 1/24 Caste jat Resident Asalu
station Account Holder
2.Dhanpat singh S/O Mohan ram
Share 1/24 Caste jat Resident Asalu
station Account Holder
ASALU _ _ 3. Bhanwa_ri W/O _Mohan ram Sh_are
Churu . 51 Private Barani | 9.2066 0.00575 | 3/8 Caste jat Resident Asalu station
station

Account Holder
4. Sumitra D/O Mohan ram Share
1/24 Caste jat Resident Asalu station
Account Holder
5.Hraphool singh S/O Taru ram Share
1/24 Caste jat Resident Asalu station
Account Holder

Total 2.9451125

[F. No. NWR/HQ/S&C/443599200 Vol-XV]
VED PRAKASH, Chief Administrative Officer (Construction)
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